
N 

CENTRAL RDr1INISTRT1\JE TRIBUNAL LU1  BANCt 	
E1H 

Second Floor, 
Commercial Complex, 
'Indiranagar, 
Bangelore....50038 

Dated: 

APPLICATION No(s) 	233 of 19930 

CNTS: K.C.Raj amna 

TO. 

Dr.M.S.Nagaraja, 
Advocate,No.1l, 
Second Floor, 
First Cross, 
Gandhin ag ar, 
Bangalore-9. 

The Station Director, 
All India Radio, 
B.angalore-560 001. 

Sri.M.S.Padmarajaiah, 
Centrl Govt.Stng.Counsel, 
High ourt Building, 
Bangalore-1. 

5ubjct:— Forwarding of.copies of the Order Dassed 

IJ.LuunJ..oar-9aJe 

Plase find enclosed herewith a copy of the 

ORDER/STAY/INTERIM ORDER, passed by this Tribunal in the 

above said application(s) on19-10-1993. 

7 

(• 	 DEPUTY REGISTRA 
JUDICIAL BRANCHES. 

cy, gm* 

RESPflDr1\JT.S: Station Director, 
AllIIndja Radio,Bangalore & Others. 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH, BANGALORE 

DATED THIS DAY THE 19tH 01 OCTCER, 1993 

Present: Hon'ble 3ustice Mr.p.K. Shyamsundar Vice Chairman 

Hon'ble Mr,V, Ramakrishnan 	 Member (A) 

PLICATION NO.233/1993 

S.hrj K.C. Raanna, 
Aged 42 years, 
639 9  9th Plain, 4th B Cross, 
RPC Layout, Vijayanagar II Stage, 
Bangalore - 560 040 Applicant 

( Dr.Pl.S. Nagaraja - Advocate ) 

V. 

The Station Director, 
All India Radio, 
Bangalore - 560 001 

The Director General, 
All India Radio 
New Delhi - 110 001 

3. Union of India, 
represented. by Secretary to Government, 
Ministry of Information & Broadcasting, 
New Delhi 	 Respondents 

ve 

This app1xcatn has come up today befop 

\' ç1 	•i <  'this Tribunal for orders. Hon'ble Justice MI.P.K, 

Vice Chairman made the following: 

ORDER 

We think it appropriate to.dir€t the 

/ 	applicant to make a more comprehensive representation 

against Annexures R-8 and R-9 produced on behalf 

of the respondents. He will make such representation 
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Within one conth fr:im the date of this order and 

the Departmønt will dispose off the same afresh 

without reference t1D whatever has been done 

earlier and will do so within three months after 

receiving such a re)resentatjon 	Let a copy of 

this order be sent a the Department for 

information and com liance, 
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m(A) 	
VICE CHAIRIW\N 


